
(a) whether the Satellite Communi-
cations at Dislipur May~bunswe; Camp· 
boll 9ay, Naocowrie and Middle 
Andaman have been sanctioned by 
Government long back but so f&r no 
pro.ress has been madl!; 

(b) if so, by what time Government 
contemplate to complete construction 
and operation of these station s; 

(c) whether the present 
stations at Port Blair and Car 
remain out of order; and 

satellite 
Nicobar 

(d) if so, the measures taken to set 
riaht the faults? 

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS 
(SHRI RAM NIWAS MIRDHA.) :.(a) A 
Scheme for setting up Barth Stations at 
a number of locations including Diglipur, 
Mayabunder and Campbell B.lY was 
approved in 1983-84. Orders for the 
supply of equipment have been placed. 

(b) The compl wtion of above 
Barth Stations is expected during 
87. 

(c) No Sir. 

(d) Does not arise. 

~uction of Polypropylene 

t.hree 
1986· 

2077. SHRI PRIYA RANJAN DAS 
MUNSI : Will the Minister of 
PETROLEUM be pleased to state: 

(a) the total requirement of Poly· 
pro;.y'e1e in the country; 

(b) tho quantity produced by Indian 
Petrochemicals Corporation Limited 
units; 

(c) whether in private sector similar 
projects can b(' encouraged; aDd 

(d) if so, tbe details tbereof ? 

THB MINISTER OF STATE OF THE 
MINISTRY OF PETRO,LBUM (SHRI 
NAWAL KISHORE SHARMA) : (a) 
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The present estimated requirement or 
polypropylene is around 5 O~OOO tonnea 
per annum. 

(b) During 1984-8 Sf In~ian Petro-
chemicals Corporation Limited (IPCL) 
produced about 27,500 MTA of poly· 
propylene. 

(c) and (d). Presently IPeL is 
setting up followiIlg addjtional capacities 
for the manufactu! e of polypropylene : 

0) expansion of capacity .of its existi-
ing plant at Baroda from 30,000 
to 55,000 MTA. 

(ii) 60,000 tonnes per annum as a 
part of Mahar.lshtra Gas Cr.lcker 
Complex. 

Th~ question of approving further 
capacity will arise only after issues such 
as assured availability of fe~dstock are 
resolved. 

Foreign Collaboration Agreements for 
Manufacturing Passenger Cars 

2078. DR. V. VENKATBSH: Will 
the Minister of INDUSTRY AND 
COMPANY AFFAIRS be pleased to 
state: 

(a) whether it is fact that several 
European car mClnufacturing companiesl 
firms have or late been indicating their 
keen interest to enter ioto collaboration 
agreements witb Indian entrepreneurs for 
manufacturina passenger cars in India; 

(b) the total number of uni,ts that 
hav~ been liven licence or letters or 
intent for manufacturing cars alonl with 
names of Indian entrepreneur,s with or 
without foreign collaboration du~inl tbe 
last two yeprs; 

(c) what efforts are being made to 
allow healthy comp"tition by invitina 
such European car manufortcturina units 
too in India by way of sanCtioQinl 
Government approval amonlst the car 
manuf ... cturina uQits; and 

(d) what i. tbe total capa,it,Y availa-
ble witb ,aoh c,,;stia. unit in lrroia .1oD& 
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with yoarly turnover of passenger 
vechicles-car 1 

THB MINISTER OF STATE IN THB 
MINISTRY OF INDUSTRYAND COM· 
PANY AFFAIRS AND IN THE MINI-

STR.Y OF aO)4E AFFAIRS (SHRI ARIF 
MOHAMMAD I<HAN) ! (a) Yes, Sir. 

(b) No new unit has been given 
Licence/Letter of Intent .for manufacture 
of cars in the last two years. However. 
in terms of the broad-banding policy 

alUlo.uncod in January, 198~; motori.ed 
four wheelers have been cateaorisod· 
into one cornmi.)n catelory for the' pur-
poso of HcensillS. 

(c) Proposals for foreian c.)lIabora. 
tions are considered on aspects such al 
status of tochonlogy~ iDdig~ni.ation phlr, 
payment t:!rlUS, demand projection. 

(d) The approved capacity of major 
manuracturcrs of cars and thdr t uro-
over is as under: 

--"-~"-~-'----'---------------------

Name of Manufacturer 

Hindu.tan Moton Ltd. 

Premier Automobiles Ltd. 

Maruti Udyog Ltd. 

Standard Motors Products of India 
Ltd. (Four wheelers) 

Sipani Automobiles. 

GuldUnes for Import of Technology for 
Caustic Soda Production 

2079. SHRI SRIBALLAV PANMIO· 
RAHl: ·Wi\1 the Minister of CHEMI-
CALS AND FERTILIZERS be pi eased 
to state: 

(a) whet her it is a fact that Govern-
ment have finalised guidelines for the 
import of the latest technology for 
ca ustic soda production, and 

(b) if so, the details regarding the 
new policy of Government, to evolve 
action plan for modernisation ? 

THE MINISTER OF CHEMICALS 
AND FERTILlZERS AND INDUSTRY 
AND COMPANY AFFA[RS (SHRI 
VEERENDRA PATIL) : (:l) and (b). 
OO\fWftment is encoutaging use of Metal 
Anodes instead of traditionai Graphite 
Anodos us well as enerlY saviog devices 
in tho manufacture of Caustic Soda., 
Further, Government enoourales use of 
Mombrane CaU Technology for import 

Capacity Production 
1 984 (FiBs in '000) 

50,000 24 

28,600 26 

100,000 13 

27, sao Negligible. 

3,000 -do-

of which, tho following guidel ines have 
beon evolved : 

(0 The process licensor should 
identify and enter into an agree-
ment with an Indian Bnsineerina 
Consultancy Company for under-
taking basic and detailed enginee-
ring, in stages. 

(ii) Tbe process licensor shall identify 
and make arranaemcnts wi th an 
Indian manufacturing comp:lny 
for fabrication of hardware such 
as primary and secondary brioe 
purification equipm:nts, electro· 
Iysors, metal anodes etc. 

(iii) Directorate General Technioal 
Development (DOTD) in consul· 
tati;)Q with Tcchnica I Evaluation 
Committee (TBC) and ot her 
Governmental a,cncies will 
evolve the modalities fo'r import 
of capital loods for cb]or·cau~tic 
units baled on Membrane Cell 
TocbnoioaP' • 




